ITEM NO.1063 Court 7 (vVideo Conferencing) SECTION III-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 8759/2016
THE STATE OF UTTAR PRADESH & ANR. Appellant(s)
VERSUS

YADVENDRAM BIKRAM SINGH Respondent(s)

Date : 06-08-2020 This appeal was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE AJAY RASTOGI

For Appellant(s) Mr. V. Shekhar, Sr. Adv.
Mr. Rajeev Kumar Dubey, Adv.
Mr. Kamlendra Mishra, AOR

For Respondent(s)
Dr. Sushil Balwada, AOR
UPON hearing the counsel the Court made the following

ORDER

In view of the letter circulated by learned counsel for the

appellant(s), adjourned by four weeks.

(ASHA SUNDRIYAL) (ANITA RANI AHUJA)
ASTT. REGISTRAR-cum-PS ASSISTANT REGISTRAR
Digilz;l:lvgg\ﬁe by

ASHA SUNDRIYAL
Date: 20 8.06

19:06:05|
Reason: Er



		2020-08-06T19:06:05+0530
	ASHA SUNDRIYAL




